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NIGHT LaNDING EJUIPMENTS AT AIR-FIELDS

*1000. Sardar Hukam Singh: (a)
Will the Minister of Communicaiions
be pleased to state whether air-fields
in Delhi are equipped with the
latest Night Landing Equipments?

(b) When was the last order for
such eguipment placed by the Gov-
ernmernit of India and when was that
received?

(c) What
equipment?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) The
bulk of the existing night landing
equipment in the two Delhi aserodromes
is not of the latest type, having been
obtained from war surplus stores. The
aercdrome location beacon at Safdar-
jang Aerodrome is, however, of the
latest type.

was the cost of this

(b) An order for up-to-date ground
lighting equipment for Safdarjang was
placed on the Director General, Sup-
plies and Disposals in August, 1952. A
similar order for the latest type of
ground lighting equipment for Palam
is expected to be placed very shortly.
Deliveries against both these orders
are expected to be completed by the
end of 1954.

{c) Rs. 3'3 lakhs approximately for
Safdarjang. Rs. 11 lakhs for Palam.

Sardar Hukam Singh: May I know
whether any survey has been made to
find out the total cost that we shall
have to incur for equipping these air-
fields with the latest equipment?

Shri Raj Bahadur: A survey as such
has not been made, but the cost of
the eguipment is known. The regula-
tions for the lighting of the runway
are laid down by the ICAO. Such air-
ports as are used at night, we have
to equip according to that standard.
But it will take time to obtain the
necessary equipment and instal them.

Shri A.M. Thomas: Is there any
scheme before the Government to
provide the latest equipment in all
the air-fields?
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Shri Raj Bahadur: Sir, we are aspir-
ing to do that,

Shri Radhelal Vyas: May I know
how the conditions regarding night-
landing at the Nagpur air-field com-
pare with the equipment at the air-
fields in Delhi?

Shri Raj Bahadur: As T have stated,
the Safdarjang aerodrome beacon is
of the latest type. We have a beacon
at Nagpur also. This is the only air-
port in India which is eguipped with
the simple form of approach lighting
also,

Coar  Mines CommITTEE oF 1.L.O.

*1001. Sardar Hukam Singh:
(a) Will the Minister of Labour be
pleased to state whether India partici-
pated in the Fifth Session of the Coal
Mines Committee of the International
Labour Organisation held in November/
December. 1953, in the Federal Re-
public of Germany?

(b) Who were the delegates select-
ed as representatives of the Gov-
ernment of India?

(c) Did any advisers
the delegates?

The Minister of Labour (Shri V. V.
Giri): (a) Yes.

(b) Shree L. N. Ray, Second Secre-
tary, Embassy of India, Bonn.

(¢) No.

accompany

Sardar Hukam Singh: May I know
whether any representatives of em-
ployers and workers were also includ-
ed?

Shri V. V. Giri: Yes.

Sardar Hukam Singh: Who were
they?

Shri V. V. Giri: Shri L. N. Ray, Em-
bassy of India, Government delegate;
Shri C. P, Mookerjee and Shri B. P.
Agarwal, employers’ delegates; Shri
B. P. Sinha, Shri Jha, workers’ dele-
gates,

Sardar Hukam Singh: Were these
nominations made after consultation
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with any representative organisations
of the employers and workers?

Shri V. V. Girl: Yes, Sir.

Sardar Hukam Singh: Which were
the organizations that were consulted?

Shri V. V. Giri: The two all-India
organisations of employers, namely
the Employers Federation of India and
the All India Organisation of Indus-
trial Employers were requested to sub-
mit an agreed panel of names and they
nominated accordingly. So also, as
regards the workers' representatives
the Indian National Trade Union Con-
gress was invited to make up nomina-
tions as it was found that it was more
representative of coal workers than
any other organisation.

Sardar Hukam Singh: Did the Gov-
ernment bear all the expenses or was
any contribution made by any orga-
nisation?

Shri V. V. Giri: The Government
bore the expenses of the Government
delegate. So far as the employers’ and
workers' delegates were concerned, it
is the 1LO that bore the expenses.

Shri T. B. Vittal Rao: May I know
the total membership of miners in the
Indian National Trade Union Cong-
ress?

Shri V. V. Giri: Notice,

New STATION NEAR Motmarr CourT

*1004. Shri Bibhuti Mishra: Wil
the Minister of Railways be pleased
to state:

(a) whether it is a fact that repre-
sentations for the opening of a new
station near Motihari court have been
received; and

(b) .if so, within what period the
Motihari court station iz going to be
opened?

The Depuity Minister of Rall-
ways and Transport (Shrl Alagesan):
(a) A proposal to this effect has been
received from the Senior Deputy Col-
lector, Motihari,
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{b) The matter _is under investi-
gation,

=t faqfr fm ;T AT
fres o & w=e ®aF awa ?

maiter

Mr. Deputy-Speaker: The

is under investigation.

@ agT arETAA HAY (S gSo WMo
seAt) o ows @ oI A i & @
g, W T FT FATA ALY gT

Wt egama fag : i F feaar
& A ?

=t geo @Yo WEAY : TEA F
99 A g W T A, R
AT @/ ¥ W FgH o a9g ¥
St € T § 7 T WefErd e &
r #iT F wme 9T

s g feaie fag : o e
faafas § ST e ?

Mr. Deputy-Speaker: Next question.

Post OFFice Bumpings ™ HYDERABAD

*1005. Shri T. B. Vittal Rao: (a)
Will the Minister of Communications
be pleased to state whether it is a fact
that a survey was made of all existing
Post Office buildings in Hyderabad
State with a view to having the exist-
ing buildings extended or new build-
ings put up?

(b) What steps have been taken in
this regard with a view to relieving
congestion in the Post Offices?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) No.

(b) Proposals for extension of
buildings or for putting up new
buildings have been taken up.





